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management of that factory from the
Government?

Shri Karmarkar: I can find that out.

Shri Sarangadhar Das: May I know
udthe gaw materials such as bamboo
and sabai grass are enough to supply
the needs of the country so that the
factories will produce enough for the
country?

Shri Karmarkar: Yes, Sir. Our infor-
mation is that we have sufficient raw
materials in the country.
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Mr. Speaker: Next question.

WELFARE OF LABOUR IN TEA ESTATES

*1342. Shri M. Islamuddim: Wil
g:wmnister of Labour be pleased to

(a) the amount obtained from the
Central Tea Board for promoting the
rg;,lltasrze of labour in Tea Estates in

(b) the amount allocated to Bihar
for the said purpose;

(c) whether the amount allocated
has been spent for ‘he training of
workers in subsidiary occupations;

(d) whether the State concerned
contributed any amount towards the
said purpose and if so, to’' what extent:

(e) whether there wag any local
contribution and if so, how much?

The Minister of Labour (Shri V. V.
Girl): (a) Rs. 4 lakhs.

(b) Rs. 7,000/-

(c) THe Welfare Scheme drawn up
by the Bihar Government provides for
the training of workers in useful
handicrafts etc. and for recreational
facilities. The Scheme will be execut-
ed by the State Government after the
contributions proposed by that Gov-
ernment are voted by the Legislature.

{d) The State Government have
contributed a sum of Rs. 2,000.

(e) There has been no local contri-
tution so far.
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Shri M. Islamuddin: May I know,
Sir, the allocation of money to each
State? 1Is it based on population or
income?

Shri V. V, Giri: According to the
population there.

Shri M. Islamuddin: May I know,
Sir, if any scheme was submitted by
State Governments for approval to
the Central Government?

Shri V. V. Giri: There was some
scheme submitted: but the scheme has
not yet come into existence.

Shri M. Islamuddin: May I know
whether the State of Bihar has sub-
mitted any scheme?

Shri V. V. Girl: Yes.

Shri Venkataraman: May I know,
Sir, with reference to answer to part
(a) of the question, whether the Cen-
tral Tea Board is making a contribu-
tion of Rs. 4 lakhs annually or did it
make the contribution only once?

Shri V. V. Giri: Only once.

Shri Venktaraman: May I know
Sir, whether Government propose to
make the Central Tea Board confribute
annually?

Shri V. V. Girl: Some representation
was made.

Shri Venkataraman: May I know
the decision of the Government on that
matter?

Shri V. V. Giri: Very doubtful

Shri B. N. Misra: May I know whe-
ther the Government of India is aware
that the condition of the labourers of
Chattisgarh who have gone to the
Assam tea gardens is not good and
that they are not properly fed?

Shri V. V. Giri: I take the informa-
tion.

Shri M. Islamuddin: May I know, in
what subsidiary occupations these wor-
kers are trained in?

Shri V. V. Girl: They are not being
trained. They are going to be trained
when this scheme is introduced in
spinning, weaving and basket-making
and so forth.

Shri Velayudhan: May I know. Sir.
out of the cess collected what amount
is going for the labour welfare in the
tea plantations?

Shri V. V., Giri: 1 want notice.

Shri B. S. Murthy: May I know
what steps Government propose to
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-take in order to compel the Tea Board
to contribute for the welfare of the
planters. in the tea gardens?

Shri V. V. Giri: We cannot compel
the Tea Board under the Act.

Shri Nambiar: May I know whether
the Minimum Wages Act has been im-
plemented in the tea gardens? Is Gov-
ernment aware of the fact that this has
not been implemented in the tea gar-
dens of Nilgiris and Anamalais in the
South?

Shri V. V. Giri: It is going to be
applied and the State Governments
are being persuaded to see that it is
applied soon.

Shri Nambiar: May I know when it
will be implemented and what remedy
is being given to the workers in the
meanwhile?

Shri V. V. Giri: The Government of
India has brought to the notice of the
State Governments the necessity for
the early implementation of this Act
and we are presuading them to do it.

Shri M. Islamuddin: May I know
whether any help is expected from the
LL.O. towards the training of the wor-
kers?

Nanp1-Konpa PROJECT

1333. Shri &&Chmm wggln ttag-
half of Shri : e
Maln!s%er of Planning be pleased to
state:

(a) whether Government ~ have
decided finally to include Nandi-Konda
Project in the Five Year Plan;

(b) whether there is any recom-
mendation by the Hyderabad State
Government in this matter;

(c) whether there are any other
representations in this mattef; and

(d) if the answer to part (a) above
be in the negative, what are the rea-
sons?

The Minister of Planning and Irriga-
tion and Power (Shri Nanda): (a) No.

(b) and (c). Yes. -

(d) The scheme is under examina-

tion by a technical nommf.tte'e appoint-
ed by the Planning Commission.

Shri C. R. Chowdary: When is the
report of the committee expected?

Shri Nanda: The report is nearing
completion.

Shri C. R. Chowdary: May I know,
Sir, the purpose of the visit of Shri
Venkatachay to Delhi?
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Shri Nanda: Mr. Venkatachar was
not invited to come here in this con-
nection.

Dr. Jaisoorya: Is it a fact that the
Government of Madras is urging the
early implementation of the original
Krishna-Pennar Project?

Shri Nanda: Yes, Sir. This commit-
tee's function is to look into all the
representations made in respect of
various projects on this river.

Shri B. S. Murthy: May I know
wheher the Government of Hydera-
bad has been insisting upon the early
Implementation of the Namndi-Konda
Praoject?

Shri Nanda: As I said before, there
are several parties interested in
pursuing different projects. The pur-
pose of this committee is to see what
is the best project.

Shri B. S. Murthy: May I know,
Sir, whether the Nandi-Konda Pro-
ject has been investigated?

Shri Nanda: That also comes in
later on in the second part.

Shri Eswara Reddy: Do Govern-
ment consider this project the best in
India technically and economically?

. Shri Nanda: This is a matter for
investigation now.

Shri B. S. Murthy: May I know,
Sir.  whether the Government of
Madras have turned a deaf ear to a
request by the Government of Hydera-

bad for a discussion of th i-
anda Project? ¢ Nandi

Shri Nanda: Mutual discussions
l::ve_ rreagecfi. Al{m the parties are ap-
earing before the commi
presentgheir claims. flee to re.

¥

WRITTEN ANSWERS TO QU

TIONS QUES-

" DISPLACED PERSONS (MuLTIPLE

ALLOTMENTS)

*1316. Sardar H : Wil] the

ukam Singh
Minister of Rehabilitati
toimister on be pleased

(a) whether it is a fact that dis-
placed persons obtained multiple
allotments or sale of houses, shops or

ln)lglt;i;as rehabilitation assistance in

(b) whether these displaced versons
were asked to declare all multiple
allgtmenfs within a specified time ;
an

(c) if so. how many declarations
have been made and what action is
proposed to be taken?





